
THE GAUHATI HIGH cOURT AT GUWAHATI
(THE HIGTT COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADEsH)

N OT Itr.I CAT IO N
Oated Cuwahati the 2ThDecember, 2024

No.Hc.wr-08/ o24lL2t96 /A. In exercise of the

read with Schedule A and E of the Assam ludici
powers conferred under Rule 18

al Service Rules, 2003 and in

accordance with the Government of Assam Notification No.FPC.10/97lft' I/231 dated

11.06.2003 and Notification No.E-386505i54 dated 26.07.2024, and in partial

modification of Registry's earlier Notifications (as mentioned below in the column),

Hon'ble Gauhati High Court is pleased to re-fix the date of entitlement of the Super

Time Scale District and Sessions Judges of the following Judicial Officers of Assam,

who were granted Super 11me Scale District and Sessions Judges at different times in

the Scale o1 eay of Rs. 1,99,100-2,24,1001-plus other allowances as admissible under

the Rules with effect from the dates shown against their respective names:-

Gauhati High Court
previous Notification

by which
Super Time Scale was

granted

Date from
which

Super Time
Scale was
granted

sl.
No

01.01.202020.02.20201 Shri Prasanta Saikia
(retired on 29.02.2O20 as
District & Sessions Judge.
Udal un

-do-20.02.20202 Smti Malasri Nandi
(as her lordship was then)
Elevated as Judge, Gauhati

h Court on 13.10.2021Hi
11.02.2020HC.Vil-0612016137531A

dated 14.10.2020
14.10.2020

Lt.02.2020-do-4

tt.o2.2020t4.t0.2020Shri Abh'tjit Bhattacharyya
District & Sessions Judge,
Darran

5

-do-Shri Raktim Duarah
District & Sessions Judge.
Kamrup (M), Guwahati

t4.to.2020Shri Gautam Baruah
District & Sessions Judge,
Kamrup, Amlngaon

7

17.12.2o2L03.08.2022

HC.Vtr- 60 I 2022 I t LZ93 I A
Datd 24.LL.ZOZ7

Shri Aparesh Chakravarty
(retired on 30.06.2022 as
District and Sessions Judge.
BA

Revised
effective
date of

Super Time
Scale

Name of Officer
(with past/present

designation)

HC.Vrr-06/2015/939/A
dated 20.02.2020

o1.01.2020

3. Shri Pranjal Das

District & Sessions Judge,
lorhat, Assam

14.t0.2020Shri Sanjeev Kumar Sharma
Special Judge, CBI & NlA,

AssamGuwahati,
-do-

Lt.02.2020t4.t0.20206.

11.02.2020do-

HC.Vu-60I2OZ2Iss51.IA
datd 3.08.2022

8. Smti Susmita Phukan
Khaund
(as her lordship was then)
Elevated as Judge, Gauhati
Hiqh Court on 16.08.2022

L7.L2.202L30.06.20229.



Smti Mitali Thakuria
(as her lordship was then)
Elevated as ludge, Gauhati
Hi h Court on 16.08.2022

03.08.2022 HC.VIl-60/2022/555U A
dated 3.08.2022

11. 03.o8.2022 -do- 17.L2.202L

Shri Satyajit Khound
(retired on 31.01.2024 as
Pricipal ludge, Family Court
No. 1, Kamrup (M)
Guwahati

03.08.2022 -do- oL.oL.2022

13. Shri Pratim Kumar Bora
Principal Judge, Family
Court No. 1, Kamrup Metro,
Guwahati

HC.V7r-60 I 2022 I r14r8 | A
Dated 13.10.2023

14. Smti Indira Barman
(retired on 31.01.2024 as
District & Sessions Judge,
Kamrup (Metro), Guwahati

-do-

15- Smti Bijay Lashmi Boruah
(retired on 29.02.2024 as
Presiding Officer, Labour
Court, Guwahati)

-do-

Shri Binod Kumar Chetri
(retired on 31.03.2024 as
Special ludge, CBI Addl.
Court No. 1, Guwahati)

19.03.2023 -do- 01.01.2023

L7. Shri Sunil Kumar Poddar,
Registrar General, Gauhati
High Court, Guwahati

19.03.2023 -do- 01.01.2023

Smti Rita Kar
(retired on 31.08.2023 as
Special Judge, CBI Addl.
Court No. 3. Guwahati)

A^ r.t{ att'irlttlrt.lrlrzuz.J

19. Shri Satya Nath Sarma
District & Sessions Judge,
Hojai,

19.03.2023 -do- o1.o1.2023

20. Smti Aparna Ajitsaria
On deputation as Registrar,
Supreme Court of India)

2t. Shri Abubakkar Siddique
District & Sessions Judge,
Charaideo

01.02.2024 HC.Y71-O8 I ZO24 / 4440 I A
Dated 21.05.2024

22. Shrl Aditya Hazarika
LR cum Secretary, Judicial
Department, Govt. of
Assam, Dispur

01.02.2024 -do- o1.01.2023

Shri Dhrupad Kashyap Das,
Presiding Officer. Industrial
Tribunal, Dibrugarh

01.03.2024 o1.o1.2023

Shri Utpal Prasad
District & Sessions ludge,
Majuli

-do-

-\^r*

10. L7.L2.20.2L

Shri Mridul Kumar Kalita
(as his lordship was then)
Elevated as Judge, Gauhati
Hiqh Court on 20.04.2023

12.

03.03.2023 L7.L2.2022

03.03.2023 L7.L2.2022

19.03.2023 o1.o1.2023

16.

01.09.2023 -do- o1.o1.2023

o1.o1.2023

23. -do-

24. 01.M.2024 o,..02.2fJ23



No.HC.VII-11212O23172L97 I A. In exercise of the powers conferred under Rule

sl
No.

Date from
which

Selection
Grade was

granted

cauhati High Court
previous

Notification by
which

Selection crade was
granted

Revised
effective
date of

Selection
Grade

Smti Anubha Das
(retired on 30.04.2022 as
Principal Judge, Family Court
No.1, Kamrup (M), Guwahati)

HC.VII.
3Ll7Ot7l2r43l A datd

22.04.202r

01.o1.2020

Smti BUay Lashmi Boruah
(retired on 29.02.2024 as
Presiding Officer, Labour
Court Guwahati)

19.03.2020

Shri Binod Kumar Chetri
(retired on 31.03.2024 as
Special Judge, CBI Addl. Court
No. 1, Guwahati)

-do- 01.o1.2020

Shd Sunil Kumar Poddar.
Registrar General, Gauhati
High Court, Guwahati

19.03.2020 -do'

5 Smti Rita Kar
(retired on 31.08.2023 as
Special Judge, CBI Addl. Court
No. 3, Guwahati)

19.03.2020 -do- o1.o1.2020

Shri Satya Nath Sarma
District & Sessions Judge,
Hoiai,

-do- 01.01.2020

7 Smti Aparna Ajitsaria
On deputation as Registrar,
Supreme Court of India)

-do- o1.o1.2020

8. Shri Abubakkar Siddique
District & Sessions Judge,
Charaideo

19.03.2023 -do- o1.o1.2020

Shri Aditya Hazarika
LR cum Secretary, Judicial
Depaftment, Govt. of Assam,
Dispur

19.03.2020 -do- o1.o1.2020

10. Shri Dhrupad Kashyap Das,
Presiding Offi cer, Industrial
Tribunal, Dibrugarh

L9.03.2020 -do- o1.o1.2020

18 read with Schedule A and E of the Assam Judicial Service Rules, 2003 and in
accordance with the Government of Assam Notification No.FPC.10/97lPt. I/231 dated
11.06.2003 and Notification No.E-386505/54 dated 26.07.2024, and in partial
modification of Registry's earlier Notifications (as mentioned below in the column),
Hon'ble Gauhati High Court is pleased to re-fix the date of entitlement of the
Selection Grade District and Sessions Judges of the following Judicial Officers
of Assam, who were granted Selection Grade at different times in the Scale of Pay of
Rs. 1,63,030-2,19,090/-plus other allowances as admissible under the Rules with
effect from the dates shown against their names:-

Name of Officer
(with past/ present

designation)

19.03.20201.

-do- 01.o1.20202.

19.03.20203.

01.o1.20204.

6. 19.03.2020

19.03.2020

9.



11. Shri Utpal Prasad
District & Sessions Judge,
Majuli

19.03.2020 -do- o1.o1.2020

Shri Debasish Bhattacharjee
District & Sessions Judge,
Sonitpur

19.03.2020 {o- 01.o1.2020

13. Smti Suchandra Bhattacharjee,
Principal Judge, Family Court,
Dhubri

19.03.2020 do- o1.o1.2020

74. Shri Biswajit Chakraborty
District & Sessions Judqe,
Nagaon

-do- 01.o1.2020

15. Shri Anup Narayan Ghosh
(retired on 30.09.2020 as
Member, MACT, Dhubri)

19.03.2020 01.01.2020

16. Shri Dulal Mech
(retired on 30.11.2020 as
Presiding Officer. Labour
Court, Dibrugarh)

19.03.2020 do- o1.o1.2020

L7, Smti Geeta Baishya
Changkakati
(retired on 30.11.2021 as
Presiding Officer, Labour
Court, Kamrup (M) Guwahati

19.03.2020 -do- o1.o1.2020

18. Smti Arunima Deka
(retired on 30.11.2021 as
District & Sessions Judge,
Kokrajhar)

19.03.2020 -do-

19. Shri Rockta Lal Das
(retired on 31.12.2021 as
District & Sessions Judge,
Charaideo)

19.03.2020 -do- 01.o1.2020

2L. Smti Pranita Rani Rajmedhi
(retired on 28.02.2022
Member, MACT, No. 3,
Kamrup (M) Guwahati

19.03.2020 -do- o1.o1.2020

22. Shri Surajit Kumar Dhar
Principal Judge,
Family Court, Cachar, Silchar

10.08.2022 HC.VIi-17

l2o23l43r! A dated
t6.5.2023

23 Shri Mahendra Kalita
(retired on 29.O2.2024 as
District & Sessions Judge,
Udalquri)

10.08.2022 -do- 18.O3.2020

24. Shri Thaneswar Kalita
(retired on 31.07 .2023 as
Principal Judge, Family Court
No. 1, Kamrup(M) Guwahati

10.08.2022 {o-

25. Smti Malaya Deb Dey
(retired on 30.04.2024 as
Member, MACT, Nalbari)

to.o8.2022 -do- 25.O2.2020

19.03.2020

01.01.2020

)l ll i ( -l 1.fl l(r.lr r ud5

(retired on 30.04.2023 as
Member, MACT No. 2
Kamru M Guwahati

t2.

19.03.2020

-do-

c1.o1.2020zv.

o1.o1.2020

tL.02.2020



Shri Tridib Kumar
Bhattacharjee
(retired on 31.08.2024 as
Member, MACT Barpeta)

10.08.2022 {o-

Shri Dipak Thakuria
District & Sessions Judge,
Barpeta

t0.o8.2022 23.02.2020

28.. Shri Dibya Jyoti Mahanta
District & Sessions Judge,
Golaqhat

-do- 20.o3.2020

Shri Pranjal Bora
Presiding Offi cer, Industrial
Tribunal,Cachar, Silchar

10.08.2022 30.L,.2021

Shri Madhurjya Narayan
(retired on 31.08.2024 as
Principal Judge, Family Court
No. 1, Kamrup(M) Guwahati)

10.08.2022 30.11.2021

31. Shri Darak Ullah
(retired on 31.10.2024 as
Member MACT No. 1. Kamrup
(M) Guwahati

r0.08.2022 -do-

Shri Abu Saleh Badrudduza
Laskar, District & Sessions
ludqe, Dima Hasao, Haflonq

10.08.2022 22.L1.202L

Shri Abdul Hakim
Member, MACT No. 2, Kamrup
(M), Guwahati

10.08.2022 HC.VII-17
12023143Lr/A datd

16.5.2023

05.12.2021

34 Smti Sharmila Bhuyan
District & Sessions Judge,
Lakhimpur, North Lakhipur

{o- 28.11.2021

35. Shri Aminur Rahman
Special Judge, CBI Additional
Court No.3. Chandmari,
Guwahati

10.08.2022 -do-

Smti Shabnom Choudhury
District & Sessions Judge,
Bajali

10.08.2022 L3.L2.202L

37. Shri Chatra Bhukhan Gogoi
Registrar (Vigilance),
Guahati High Court, Guwahati

10.08.2022 do- 2L.t!.202L

38. Shri Jogeswar Bora
Member, MACT, Sonitpur,
Tezpur

HC.VII-
Lt2l2023l8463lA
Dated 21.08.2024

06.02.2023

39. Shri Sanjay Hazarika
District & Sessions Judge,
South Salmara

-do- 03.o2.2023

40. Shri Nogen Senabaya Deori
District & Sessions Judge.
Udalguri

10.11.2023 o1.o2.2023

10.11.2023

42, Smti Roushan Ara Rahman
District & Sessions Judge,
Sribhumi (formerly Karimganj)

10.11.2023 -do- o3.o2.2023

26. 12.O3.2020

27. {o-

10.08.2022

29. {o-

30. -do-

23.L!.202t

32. HC.VII-17
12023147811A dated

26.s.2023

33.

10.08.2022

t3.t2.202L

36. -do-

10.11.2023

10. 11.2023

-do-

4,.. Shri Paban Chandra Kalita
District & Sessions Judge,
Dhubri

{o- o1.o2.2023

/-r
--r5'q..o''^'



43. Dr. Manash Barua,
S ial -lud e

10.11.2023 09.02.2023

Shri Utpal Rajkhowa
Special Judge, CBI Additional
Court No. 3

10.11.2023 09.02.2023

45 Smti Mallika Dutta,
District & Sessions Judge,
Nalbari

-do- oL.02.2023

46. Smti Nirmali Talukdar
District & Sessions Judge,
Kokra har

10.11.2023 02.o2.2023

47. Shri Syed Imdadur Rahman

District & Sessions Judge,
Hailakandi

10.11.2023 do- 09.02.2023

48 Shri Dipankar Bora

District & Sessions .ludge,
'llnsukia

10.11.2023 -do- 09.02.2023

49. Smti Moushumi De

District & Sessions Judge,
Bon al aon

do- 09.o2.2023

50. Shri Naimuddin Ahmed
District & Sessions Judge,
Baksa

10.11.2023 -do- 05.02.2023

51. Shri Jitu Mani Barman
District & Sessions Judge,
Goal ra

10.11.2023 -do- 01.02.2023

52. Smti Bobita Kshetry
District & Sessions Judge,
Biswanath

-do- 06.02.2023

53.
Member MACT

-do- 09.02.2023

54. Shri Romen Baruah
District & Sessions Judge,
Mori on

10.11.2023 -do- L9.04.2023

55. Shri Chandranshu ChaturvedY
District & Sessions ludge,
Chiran

10.11.2023 24.OA.2023

By order

(Su*\;L Ku.i^A.r ?odi44)

GAUHATI HIG H COURT, GUWA ATT

Memo No. c.vu-o8 20241L LgA-12216/A.

-do-

Assam
-do-44.

Guwahati
10.11.2023

-do-

10.11.2023

10.11.2023

10.11.2023Smti Barnali Mahanta
Goalpara

-do-

REGISTRAR GENERAL

Dated 27.12.2024

Copy to:- for information and necessary action, if any'

1'TheL.R.&SecretarytotheGovt.ofAssam,]UdicialDepartment,Dispur,
Guwahati.

2. The Principal Accountant General (A&E), Assam, Maidamgaon, Beltola,

Guwahati-29 for information. He is requested to issue revised Pay slips to the

concerned olficers at the earliest.
3. The District and Sessions ludge,-



4. The Principal Judge, Family Court, No. I, II& III, Kamrup, Guwahati/ Cachar,

Silchar/ Barpeta/Dhubri/Nalbari.
5. The Presiding Officer, Industrial Tribunal, Guwahati/ Dibrugarh/Silchar'

6. The Presiding Officer, Labour Court, Guwahati/ Dibrugarh.

7. The Presiding Officer, STAT & Member, MACT, No.1, Kamrup (M), Guwahati'

B. The Special Judge, Assam, Guwahati.

9. The Special Judge, CBI & NIA, Assam, Guwahati.

10. The Member, MACT, No.2 & 3, Kamrup (M), Guwahati/Dhubri/Nagaon/Nalbari/
Barpeta/Silchar/Sonitpur, Tezpur/Goalpara/Kamrup, Amingaon

11. The Special Judge, Addl. CBI Couft, No. I, II & III, Assam, Chandmari, Guwahati

12. The Member-Secretary, Assam State Legal Services Authority, Guwahati.

13. The Registrar-cum-Principal Secretary to Hon'ble the chief Justice, Gauhati High

Court, Guwahati.
14. Sril Smt. .... (Offlcer Concerned).

15. Asst. Registrar (Accounts), Gauhati High Court, Guwahati

16. The Private Secretary to Hon'ble Mr./Mrs. lustice
Gauhati High Court,

17. The Project Manager, Gauhati High court, Guwahati for uploading in the Gauhati

High Court website
18. The C.A. to Registrar General/Registrar (Admn.)/Registrar(Vigilance)/Registrar

(Judicial); Gauhati High Court, Guwahati.
19. The Deputy Director, Printing & Stationery, Assam Govt. Press, Bamunimaidan,

Guwahati for publication of the Notification in the Assam Gazette

[The list of Officers here-in-above is not necessarily in order of seniorityJ

REGISTRAR GENERAL
GAUHATI HIGH COURT. GUWAHATT


